
20' CHAITltA 11. ) 909 (SAKA) 

ntll D8P,4RTM8NTS OP OCEAN DBVE· 
LOPMINT, ATOMIC BNER.OY. aBC ... 
T&ONICI AND SPACE (SHill K. Jl.. 
N4RAYANAN): (a) There are DO leclloo-
1011 citfct 1ft lodia. 

(b) No, S~r. 
" 

(c, Ind (d). Do Dot arile. 

Pollutloe f,ora fad Codal. 

5227. SHltl P. M. SAYEED : W,U tbe 
Minister 0' ENVIRONMENT AND FORESTS 
be pleated to ~I.t. : 

(a) _bether Fcrtiltul' and (_"'bomieala 
Travancore (FACT ,. Cocbio Division. 
Ambafamupl is releastnl POIsonOUS tmueot 
into tbe .tream nearby by tbe un.t: 

(b) .bellM'r Ooytmment have reaiv~d 
any "'ports relardiol .d"cn~ eft'C'ct of abe 
ditch.rae or dDuenl\ on tbe hea)th of the 
peor't"; and 

(e) the remedIal measures token or 
prCtf)osed 10 be taken in ofdF"o s.arC'.uard 
the health or t"~ ~'ple ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): NOt 
Sir Ho_evcr It accord in, 10 the State Pollu-
tion Control Board. the effluents from the 
indLlstry do Dot fuUy 01", tbe prescribed 
'landard~. 

(b) Vea. Sir. 

(c) Tbe (tate ponutioD Control Board 
hal directed the iDdustry to iDS,al additional 
due,,, treat'meat facilities GO. tJme. bound 
bails 10 •• to mttel che prescribed standardl. 

Sefttaa up ., hOud te y","te fUK".". 01 .~k 
escltaQPa 

. 
5228. SHal P. M. SAYEED: Will the 

Mini_tor of FJNANCE be pt,ased 10 Itate : 

(a) whetber bit M h:,..try hat 'n.itiated 
l.feD rtprdm, tocd,.. up. lepanto board 

, , I ,_ "oct achaftla fa Iodia U) ov... aDd 
• reaulate their fltDCtionio,; 

(b) if so, tile composition of t.be board; 

(c) if Dot, the time by -bleb tbe board 
it likely to come into nlltence; aad 

(d) the 4utiel "cd fUDetiona of tbe,bevd 
and tbe ben~fi.ts wbicb are likely to 8CI.'Qe to 
\be lovatort

, aod abaroboJden ? 

THe MINISTER OF STATU OF l'HB 
MINISTay OF PETROLEUM AMD 
NATURAL OAS AND MINISTER." 01' 
STATE IN THE MJNISTRY OF PlNANCS 
(SHRl BRAHM" DUTT) : (a) Vet, Sir. 

(b) The detaUs in lh'1 rqard have not 
yet been finalised. 

(C') A. soon al the pfeseribed ronnalitiet 
for tbe senin. up or tbe Board are compte .. 

. ted. 
. 

(4) The &ard will work to ensure. inter-
aha, the protection or investors riabt, tho 
prevenl ion of tradiol malpractices and tho 
rc,tlt."on and 'be orderly functionina of 
the $lock excbanle5 and tbe securities 
iodwtry. 

ne .. to,.eDt of frl_1I skill ... 
tedaPololl 

5229. SHRtMATJ D. K_ BHANDARI: 
Will tbe M.oister of WELFARE be pJea.d 
to ,tate : 

(a) wbetbel' 00 vern men t PIOpGSe to 
develop tribal sleUI and technoloay; 

(b) if so. tbe steps proposed in lhit 
reaard; 

(c) wbetber some projects bave heeo 
prepared for tbe purpvse; 

(d) if to, tbe detail. lbcreof and aamea 
of Stalct to be covered under tbese projects : 

(e) whether these pr()jecta will beoetlt \be 
tribal people of Siktim also; and 

(I) if so. the detans tbe~of ? 




